
EKAM PLASTICS PVT LTD
C t N : I U 2 S 209 p B 199 5 |TCO 1 S 57 6]

Regd. Office: 154, House Fed Colony,Opposite Milk plant, Bathinda, punjab -151001
E-MaiI thesoaringeagles@hotmail.com

SCHEDULE I

FORM A

PUBLIC ANNOUCEMENT

IRegulation 14 ofthe lnsolvency and Bankruptcy Board of tndia (Voluntary Liquidation process)
Regulations,20lTl

FOR THE ATTENTION OF THE STAKEHOLDERS OF "EKAM PLASTICS PVT TTD"

NAME OF CORPORATE PERSON EKAM PLASTICS PRIVATE LIMIIED

DATE OF INCORPORATION

CORPORATE PERSON

06.01.199s

AUTHORITY UNDER WFIICH

CORPORATE PERSON IS

INCORPORATED/REGISTERED

REGTSTRAR OF COMPAN|E5 (Roct

PUNJAB, HP & CHANDIGARH

CORPORATE IDENTIFICAION NUMBER

OF CORPORATE PERSON

u25209P8199sPTC015576

ADDRESS OF THE REGISTERED OFFICE

AND PRINCIPAL OFFICE (IF ANY) OF

CORPORATE PERSON

154, HOUSE FED COLONY, OPPOSITE MILK

PLANI, BATHINDA, PUNIAB.151OO1

LIQUIDATION COMMENCEMtNT

DATE OF CORPORATE PERSON

29.03.2022

NAME, ADDRESS, EMAIL ADDRES'

TELEPHONE NUMBER AND THE

REGISTRAIION NUIV]BER OF THE

TIQUIDATOR

VISHAWA]EET GUPTA

#51, ADARSH ENCIAVE, DHAKOLI, NEAR

ZIRAKPUR, DISTT. MOHALI (PUNJAB)-

140603

E-mail lD : vishawjeetgupta@gmail.com

+91,98152 84474 (M)

lP REGD. No.:-
r BB r/t pA-002/tp- N0o2 rs l2o77 -78/70667

l{JEEt

LAST DATE FOR SUBMISSION OF

CI-AIMS

24.04.2022



Notjce is hereby
liquidation on 29.03.

The stakeholde
proof of their claims,
a8ainst item 7.

The financial cre
other stakeholders may

Submission offal

"EKAIVI PLASTICS pVT LTD,, has commenced voluntary

PLASTICS pW tTD,,are hereby called upon to submit a
28.04.2022, to the liquidator at the address mentioned

litors shall submit their proof of claims by electronic means only. All
ubmit the proof of claims in person, by post or by electronic means.

.that 
the

of "EKANI

or before

or misleading proofs ofclaims shall attract penalties.

NAME OF THE : {VISHAWJEET GUpTA)
Date :29.03.2022

Place: DHAKOLt, D|STT. (PUNJAB)


